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(i1) Thereafter, shortlisted willing officers are called for personal interview before
the Selection Committee headed by Secretary, Ministry of Information and

Broadcasting.

(i) The recommendations of the Selection Committee are placed before the
Hon'ble Minister for Information and Broadeasting, being the appointing
authority, for final approval of officers to be appointed as Special

Correspondents abroad.
Worldwide Doordarshan India Channel

T637. DR. SANJAY SINH: Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

{a) whether Government is planning to start worldwide broadcasting channel of

Doordarshan India on the line of British Broadcasting Corporation (BBC);,
(b) if so, the details thereof and its salient features;

{c) whether Doordarshan India world channel would follow the guidelines issued
by the Ministry or Ministry of External Affairs or it would be autonomous, if so, the
details thereof; and

{d) whether India and Russia have agreed on strengthening relations in the field
of information and broadcasting through exchange of media personnel, and if so, the
the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RAIYAVARDHAN SINGH RATHORE): (a) to (c) Prasar
Bharati has informed that Doordarshan (DD) has a channel dedicated to overseas
audience titled DD India which is available in Canada, USA and Mauritius. As of now,
there is no proposal for revamping it worldwide on the lines of British Broadcasting
Corporation (BBC).

{d) Yes, Sir. India and Russia have agreed to strengthen relations in the field of

Information and Broadcasting in the following areas:-
(1) Co-production of television programmes
(i1) Exchange of TV programmes, News and Current Affairs

(iii) Cooperation in training

TOriginal notice of the question was received in Hindi.
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{iv) Cooperation in marketing of television programmes

{v) Collaboration in Research and Development for technical modernization in

the area of television programming

{vi) Sharing of scientific/technical knowhow in digitalization of audiofvideo

material
{vi1) Cooperation in distributing TV signals.
Censorship in Indian Television Shows

638. SHRI AMBETH RAJAN: Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

{a) whether Government proposes to introduce censorship in Indian Television

Shows which makes more impact in the society as well as families; and
{(b) 1if so, the details thereof and if not, the reasons therefor?

THE MINISTER QF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RAJYAVARDHAN SINGH RATHORE): (a) and (b) No
such proposal 1s under consideration of the Government. As per existing regulatory
framework, the telecast of content on private satellite TV channels is regulated under
the Cable Television Networks (Regulation) Act, 1995 and Cable Television Network
Rules, 1994 framed thereunder. The Act does not provide for pre-censorship of content
telecast on such TV channels. However, it prescribes that all programmes and
advertisements telecast on such TV channels should be in conformity with the prescribed
Programme Code and Advertising Code enshrined in the Act and the rules framed
thereunder. Action 1s taken against defaulting channels whenever any violation of the
said codes 18 brought to the notice of the Ministry. The Government has set up Electronic
Media Monitoring Centre (EMMC) to review the content of private TV channels with
reference to the violation of Programme and Advertising Codes. An Inter-Ministerial
Committee (IMC) has also been set up in the Ministry to look into the specific complaints
against the violation of Programme and Advertising Codes. Appropriate action 1s taken
as per Cable Television Networks (Regulation) Act, 1995, if any violation of the said
codes is established. The existing provisions contained in the Programme and Advertising
Codes and the existing mechanism are considered adequate to regulate content of

private TV channels.



